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Heard Mr. N.k.koutrav, Ld. CoumeI nr the 

apphcant and Mr. A..K.Rou, Ld. Counsel appearing on. hchaif 

of,  Mr. TRath, .Ld. Counsel fr the R.espondent-Raiiwvs Mr, 

(.ounsel is precent ftr the C'tdral Rank ot india 

As submitted by the Ld. Counset fr the parhes. 
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tn vuw of the ahove, the O.A. stand.s disposed 

of. 

V 

] 


